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F.3M. 1880(37).— AT TLAHIL &l AMdied | Tg MALTF IAIT gral g (& qHaArg =g §
1. 01T 0. TR 0TS, AL H A THAd, ST T UeIToraq ScTal & Tag % (o0 T64
AT YT FIOTd o, g1 U qresudre A=rs S Jrev;

ST T AT T I<h TTEAATEA (S & TI9 + o0 I sareds ot grar & & sa i #, e
ST TTSIATEA fS@TT ST T Y&dTe § 3% S 26 SFeg=er § S A=t § a7d 8, STIR F A& H7
EECEERIS IS

qA: AT, WA ALHIY, TSI TGSt qrEaaTe (M ITANT % SATHRT FT o1 ATeaa,
1962 (1962 #T 50) =T €T 3 T ITLTIT (1) FTLT T ARAT T TIRT FIA T, I GIH ITANT % ATAHT

T ST A o ST AT T =0T FeAT

FIe T =T, ST 36 AqgET § af0d IH & 993 § I7 ITH 2d T@dT &, S AT il &er 3 Hf
STLTT (1) % TefT TAT AT =6 ATIG=AT AT TA=T, 6T 73 AT % T § THRAqq 77 S g i
ST I STHAT 7 ITsd FIAT SATAT 8, HF arrE 7 21 &1 & Hrae, i & 7= e =@ S &

Ty H AT AlS Ao g T g I TeAH TTIEHTT, HTE I 2o dd HIOE oHee, TH- aaaiiia
TEIATEH, TH U Fa< 586/2, WX I o, FIFTFEE - 641103, THAATE T Al forfad &7 # 97 T

2660 GI/2026 (1)
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2 3 4 5 6 7
TEAi RLEaCS 228/1 00 21 15
227/3 00 05 88

227/1 00 05 18

227/2 00 05 04

226/3 00 05 04

224/1 00 10 64

224/2 00 07 00

223 00 06 44

208 00 03 50

199/1 00 05 04

199/2 00 04 74

199/3 00 07 14

199/4 00 00 25

206/2 00 15 96

206/3 00 03 32

206/4 00 02 01

206/5 00 00 50

206/6 00 01 01

206/8 00 00 25

204/5 00 02 64

204/1 00 04 01

204/2 00 00 26

204/6 00 00 12

204/7 00 00 06

204/3 00 01 26

[FT. &. 2-11025/(15)/1/2019-231-1/5-29453]
T FHIT AT, < gf=a



[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 3

MINISTRY OF PETROLEUM AND NATURAL GAS
NOTIFICATION
New Delhi, the 13th April, 2026

S.0. 1880(E).— Whereas it appears to the Government of India that it is necessary in public interest that for
transportation of petroleum products through BPCL Irugur Terminal, Coimbatore to Devangonthi Terminal, Bangalore
Multi Product Pipeline Project in the State of Tamilnadu a pipeline should be laid by M/s Bharat Petroleum Corporation
Limited;

And, whereas it appears to Government of India that for the purpose of laying the said pipeline, it is necessary
to acquire the Right of User in the land under which the said pipeline is proposed to be laid and which is described in
the Schedule annexed to this notification;

Now, therefore, in exercise of powers conferred by sub-section (1) of section 3 of the Petroleum and Minerals
Pipelines (Acquisition of Right of User in Land) Act, 1962,(50 of 1962) Government of India hereby declares its
intention to acquire the Right of User therein;

Any person interested in the land described in the said Schedule may, within twenty one days from the date of
which the copies of the notification issued under sub-section (1) of Section 3 of the said Act, as published in the Gazette
of India are made available to the general public, object in writing to the acquisition of the right of User therein for
laying of the pipeline under the land to Competent Authority, M/s Bharat Petroleum Corporation Limited, Irugur-
Devangonthi Pipeline, SF No.586/2, Irugur, Ravathur PO, Coimbatore- 641103 in the State of Tamilnadu.

SCHEDULE
District: - Bangalore Rural State: - Karnataka
Area
SLNo. Name of the Village Taluk Plot No.
Hectare Are Sq.mtr.

1 2 3 4 5 6 7
1 Devangonthi Hoskote 228/1 00 21 15
227/3 00 05 88

227/1 00 05 18

227/2 00 05 04

226/3 00 05 04

224/1 00 10 64

22472 00 07 00

223 00 06 44

208 00 03 50

199/1 00 05 04

199/2 00 04 74

199/3 00 07 14

199/4 00 00 25

206/2 00 15 96

206/3 00 03 32

206/4 00 02 01

206/5 00 00 50

206/6 00 01 01

206/8 00 00 25

204/5 00 02 64

204/1 00 04 01

204/2 00 00 26

204/6 00 00 12

204/7 00 00 06

204/3 00 01 26

[F. No. R-11025/(15)/1/2019-OR-I/E-29453]
HARIT KUMAR SHAKYA, Under Secy.
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